
[25 August, 2006] RAJYA SABHA 

status of implementation of recommendations contained in the Fifteenth, 
Sixteenth, Seventeenth and Eighteenth Reports of the Department-related 
Parliamentary Standing Committee on Railways. 
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Shrimati Hema Malini, not present. Shri Kalraj Mishra. 

PRIVATE MEMBERS' BILLS 

The Voluntary Organisations Regulatory 
Authority Bill, 2006 
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The question was put and the motion was adopted. 
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The Constitution (Amendment) Bill, 2006  
(Amendment of Articles 145 and 227) 
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The question was put and the motion was adopted. 
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MR. CHAIRMAN: Shri Manohar Joshi—not present. Shrimati Brinda 
Karat—not present. Shri K.B. Shanappa.  
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